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REPORT (1966-67) OF THE UNIVERSITY
GRANTS COMMISSION

DR. TRIGUNA SEN: Sir, I beg to
lay on the Table g copy of the Annual
Report of the University Grants Com-
mission for the year 1966-67, under
section 18 of the University Grants
Commission  Act, 1956. [Placed in
Library. See No, LT-1145/68.]

REPORT (1964-67) OF,THE INDIAN INSTI-
T UTB OF MANAGBMENT, CALGUTTA

DR. TRIGUNA SEN: Sir, I also beg
to lay on the Table a copy of the Re-
port of the Indian Institute of Manage-
ment Calcutta, for the period 1st
April 1964 to 31st March, 1967.
[Placed in Library. See No. LT-1146/
681].

REPORT (1966-67) OF THE INDIAN INSTI-
TUTE OF TECHNOLOGY, KHARAGPUR

DR. TRIGUNA SEN: gir, I also beg
to lay on the Table a copy of the An-
nual Report of the Indian Institute of
Technology, Kharagpur, for the year
1366-67. [Placed in Library, See No.
LT-762/68.]

v

REPORT (1966-67) OF THE SCHOOL OF
PLANNING AND ARCHITECTURE,
NeEw DEeLHI

DR. TRIGUNA SEN: Sir, I also
beg to lay on the Table a copy of the
Annual Report of the Schoo] of
Planning and Architecture, New Delhi,
for the year 1966-67. [Placed in
Library. See No. LT-928/68.]

REPORT (1966-67) AND ACCOUNTS OF THE
CENTRAL ROAD 'TRANSPORT {.9RPO-
RATION L.TD., NEw DELH! AND
RELATED PAPER
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[Placed in Library. See No. LT-1286/
68.]

I. THE DELHI MOTOR VEHICLES (SIXTH
AMENDMENT) RULES, 1967,

II, THE PUNJAB  MOTOR VEHICLES
(CHANDIGARH FIRST AMENDMENT)
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THE COURT FEES (WEST BENGAL
AMENDMENT) ACT, 1968

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI K, S. RAMASWAMY): Sir, I
beg to lay on the Table a copy of the
Court-fees (West Bengal Amendment)
Act, 1968 (President’s Act No. 7 of
1968) under sub-section (3) of section
3 of the West Bengal State Legisla-
ture (Delegation of Powers) Act,
1968. [Placed in Library. See No. LT-
766/68.]

MiNISTRY OF HOME AFFAIRS NOTIFICATIONS

SHRI K. S. RAMASWAMY: Sir, I
also beg to lay on the Table: (a) A




